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C. A. T. Bettch, JAIPUR 

Orders MP '2 7 /93 

Mr.S.K.Jatn ... counsel for petitioner/applicant 

Mr.N.K • .1&in - counsel for respondents .. 

Hee.rd the learned counsel for the parties. 

The. M.P. for •mendlll!!nt of the O.A. is allowed. 

The eounael for the applicant should file the 

amended o.A. within a period of l weeka failing 

Which the applic&tlon for amend.man't sh811 stand 

diemi•sed. The M.P. ate.nd.s t!isposec! of. 
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(D.L.Mehta) 
Vice Ctiairman. 
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